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Demand for withdrawal of Excise Duty on grey fabrics 
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SHRI S.S. CHANDRAN (Tamil Nadu): Madam, I associate myself 

with the Special Mention made by Shri Abu Asim. 

SHRI EKANATH K. THAKUR (Maharashtra): Madam, I also 

associate myself with the Special Mention made by Shri Abu Asim. 

SHRI N. JOTHI (Tamil Nadu) : Madam, I also associate myself with 

the Special Mention made by Shri Abu Asim. ...(Interruptions)... It is a very 

serious problem. ...{Interruptions)... I don't know why the Government is not 

paying any heed to it. ... (Interruptions)... The entire industry in Tamil Nadu is 

now forced to close for 15 days. ...(jnte tions)... This is the situation at the all-

India level.   Somebody has to p.      .tention to this matter. 
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Decision to demolish the ancient building of Queen Mary's College for women 

at 3hennai 

SHRI S. VIDUTHALAI VIRUMBI (Tamil Nadu): Madam, Deputy 

Chairman, in Chennai, the capital of Tamil Nadu, a women's college called, 

Queen Mary's College, is in existence for more than one and a half century 

...(Interruptions)... 

SHRI P.G. NARAYANAN (Tamil Nadu) : Madam, I am on a point of 

order. ...interruptions)... Madam, this issue is pending in the court. 

...interruptions)... This issue is pending in the court.   ...(Interruptions)... 

THE DEPUTY CHAIRMAN: No; no. ...(Interruptions)... Wait a minute. 

...(Interruptions)... There is no need for everybody to speak together. 

...(Interruptions)... Let their leader say what he wants to say. ...(Interruptions)... 

Just a minute.   ...(Interruptions)... 

SHRI S. VIDUTHALAI VIRUMBI: It is in existence for more than one 

and a half century...(Interruptions)... It has become a symbol of women's 

education in South India.   It exhibits...{Interruptions)... 

SHRI P.G. NARAYANAN: Madam, it is pending in the court. 

...(Interruptions)... Madam, this matter is sub judice.   ...(Interruptions)... 

THE DEPUTY CHAIRMAN:   I know that.   ...(Interruptions)... 

SHRI S. VIDUTHALAI VIRUMBI: This Women's College has been 

functioning from this monument ...(Interruptions)... 

THE DEPUTY CHAIRMAN: Just one minute, Mr. Virumbi. 

...(Interruptions)... I will permit you, but just wait for a minute. 

...(Interruptions)... Let me tell them that Mr. Chairman knows about it; the 
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